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ment that a few Billet Re Rolling Mills 
which were not tn operation had been 
receiving billets The matter is being inves-
tigated by the Iron and Steel C ontroller

(d) Regional Offices of the Iron and 
Steel Controller have been set up in different 
parts of the countiy and one of their func-
tions is to check misuse of steel The iron 
and Steel (Control) Order has also been 
amended to provide that utilisation of steel 
for purposes other than that for which steel 
is allocated oi applied lor is now a violation 
of the Control Order and as such would 
attract the penil provisions of the 1 ssentnl 
Commodities Act In investigating such 
complaints the assistance of C BI is also 
being taken wherever necessar>
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I alsc Propaganda regarding return of 
Refugees from India

1681 SHRIMAH SAVITRI SHYAM 
Will the Minister ol F XT FRNAL A II MRS 
be pleased lo state

(a) whet lit r the aticntim  of Government 
has been diawn towards a news item pub 
lished in the lndun Lxpress dated the 24 h 
September, J97J m which Pakistan » re 
ported to have claimed the return of ab >ut 
<>0,000 displaced persons to BaA^la Desh ,

(b) if so, the reaction of Government of 
India , and

(c) the steps which are beint? taken by 
Government to refute false m d beseless 
claims of Pakistan in foreign countries and 
other international agencies about th t return 
of refugees ?

THE DEPUTY MINISTER IN THE 
MINISTRY OT LXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) (a) Yes, 
Sir The news item mentions the claim 
of Radio Pakistan that another 5 600 refu 
gtes h id  returned home to Last Bengal

(b) 1 he Government of India consider 
such Pakistani claim about refugees return-
ing to Fast Bengal as mere propaganda since 
the influx of refugees into India from the 
nulitiry repression in East Bcn&il continues 
unabited

(c) C t'em inent are keeping the inter-
national community constantly informed 
about the continuing influx of refugees into 
India whtse number has reached almost 10 
million and which gives the lie to Pakistani 
prop n xnda about refugees returning to their 
ho nos

Contract Svstem in Tata Engineering and
Locomotnc Compiny, Jamshedpur

W * SHRI R P DAS Will the 
Minister ol LABOUR AND RLHABILI-
TA NON In, p e  std to state

fa) whctl er the attention of Government 
has be* n diawn to the prevailing contract 
svstcm m Tati Fngineerim, ind Locomotive 
Comp in Famshcdpur employing a large 
number of workcis in the laetoiy under 
dailv \ tu s  contract system, denying them 
preseri ud  r lies of wages and other benefits 
under the labour law

(b) whether the attention of Govern-
ment has been diawn to the joint report ot 
the Inspectorate of Factories and State
I abour Department of Bihar with regard to 
this and

(c) if so, the reaction of Government 
thereto }

THL MINISTER OF LABOUR AND 
REHABILITATION (SHRI R K 
KHADIt KAR) (a) to (c) The matter 
falls m the State sphere




